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HARASSMENT OF INDIAN FISHER-

MEN BY SRI LANKAN NAVY 
REFERENCE    TO    THE    ALLEGED 

NAVY 
MR.   DEPUTY   CHAIRMAN:     V Mr.  

Ramachandra Rao. 
PROF.   B.   RAMACHANDRA   RAO 

(Andhra Pradesh):    S bring to ment a 
arisen as a result oi 
Navy harassing  o In- 
terrwptions) * 
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Under what rule, do you want. . . 

(Interruptions). 

 
<ft tt 11  (Interrwptions) Order, please. 

Please let me hear him. Please allow  others.   
(Interruptions). 

PROF. B, RAMACHANDRA   RAO: Mr.    
Deputy Chairman,    Sir,   I wish to bring 
to the notice of the Government  a  serious' 
situation  arising out of  Sri  Lankan   Navy  
harassing   our fishermen fishing in Park 
Bay around Pamban  Island  eversince   the   
commencement of hostilities by Sri Lanka 
against  our  Tamil  population  there. They 
have confiscated 600 boats, fishing 
equipment   and  even   the daily catches   
of   fish,   depriving  the  poor fishermen  
of  even  their only means of    livelihood.    
I myself    and other Members   have   
received   telegrams, • stating   that   
10,000    fishermen   from Rameswaram to 
Dhanushkodi had to stop fishing since last  
Saturday and will go on fast from the 22nd 
August in front of Central Government 
offices at    Mandapam.      Our   leader,    
Smt. Indira Gandhi, has given considerable 
support  to  them.     She    knows    the 
plight of the fishermen.    My request and 
appeal to our   Prime   Minister, Defence 
Minister, Agriculture Minister is to take 
urgent  action in this matter    by providing    
protection to these     fishermen and to    
avoid the harassment by the Sri Lankan 
Navy and to    give ex gratia    payment to 
those fishermen who have lost their boats 
and equipment which were confiscated 
unlawfully by the Sri Lanka Navy.    I also 
request that the local authorities and   
Indian   Navy assure the  fishermen that 
they  would  pro-• vide protection and 
prevent further harassment.   May I also 
request that all these facts  concerning this  
case 

may be brought to the notice of Prof. G. 
Parthasarathy, emissary of our Prime 
Minister, who is to visit Sri Lanka very 
soon, and see that such untoward 
happenings are avoided. 
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(Interruptions) 

SHRI RAMKRISHNA MAZUMDER 
(West Bengal): On a point of order. 
(.Interruptions) 

SHRIMATI KANAK MUKHERJEE 
(West Bengal): Sir, what is this? He is... 
(Interruptions) 

MR. DEPUTY CHAIRMAN: This is 
not the way. 

 
SHRI RAMKRISHNA MAZUMDER: 

You cannot allow this. (Interruptions) 
SHRIMATI KANAK MUKHERJEE: 

You cannot allow this. How can you 
allow this?    (Interruptio,- 

 


